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ITEM NO.44               REGISTRAR COURT.1             SECTION PIL

            S U P R E M E   C O U R T   O F   I N D I A
                         RECORD OF PROCEEDINGS
                WRIT PETITION (CIVIL) NO(s). 406 OF 2013
                    BEFORE THE REGISTRAR M.A. SAYEED

RE-INHUMAN CONDITIONS IN 1382 PRISONS VS          Petitioner(s)

                 VERSUS

......                                            Respondent(s)

Date: 26/11/2013  This Petition was called on for hearing today.

For Petitioner(s)
                     By Post,Adv.

For Respondent(s)
                  Ms. Vartika Sahay Walia, Adv.
                     M/S Corporate Law Group,Adv.
                     Mr. Ashok Panigrahi ,Adv
                  Ms. Shubhra Rai, Adv.
                     Mr. Gopal Singh ,Adv
                  Mr. Manjit Singh, Adv.
                     Mr. Kamal Mohan Gupta ,Adv
                     Mr. D. Mahesh Babu ,Adv
                  Mr. Mohd. Waqvas, Adv.
                     Mr. Tapesh Kumar Singh ,Adv
                  Ms. Pratiksha Chaturvedi, Adv.
                     Ms. Rachana Srivastava ,Adv
                  Mr. Rudreshwar Singh, Adv.
                     Mr. Samir Ali Khan ,Adv
                     M/S Corporate Law Group ,Adv
                  Mr. Saakaar Sardana, Adv.
                     Mr. Anip Sachthey ,Adv
                  Mr. Balasubramanian, Adv.
                  Mr. K.V. Jagdishvaran, Adv.
                     Ms. G. Indira ,Adv
           UPON hearing counsel the Court made the following
                               O R D E R

      File not received.
      List again on 11.12.2013.
|                             |               |         (M.A. SAYEED)           |
|                             |               |REGISTRAR                        |
|                             |               |                                 |
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